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of the late Dr. Ambedkar in the Library
of the Central Hall of Parliament. The
Prime Minister said that he will have to
discuss this point with the Chairman and
the Speaker of the Lok Sabha because it
was not within the Prime Minister’s powers
to do that. There were several things on
which he could not then and there pass
orders. He had to send them to the
Ministries and the State Governments.

Oral Answers

Surt B. K. GAIKWAD: May I know
whether it is a fact that at the end of the
amicable settlement it was assured that as
soon as the satyagraha agitation was
withdrawn all the satyagrahis who were
arrested under any pretext in the satya-
sraha movement would be released and if
so, whether that assurance has been im-
plemented by the Governments of U.P.
and Punjab; if not why not?

SHr JAISUKHLAL HATHI: 1 do not
think the U.P. and Punjab Governments
gave any assurance but one thing is cer-
tain that the Prime Minister did hear them
sympathetically and said that he would
communicate to the State Governments.
If there is any instance where the satya-
graha has been withdrawn and yet the
persons have not been released, the hon.
Member may let me know.

SHRI B. K. GAIKWAD: May I know
whether the hon. Minister is under the
impression that the satyagraha agitation is
not yet withdrawn and is it not a fact that
the assurance was not only given by the
Prime Minister but also the hon. the Home
Minister and the Defence Minister that
as soon as the satyagraha is withdrawn
orders will be issued to the State Govern-
ments to release all the satyagrahis? And
for the information of the hon. Minister I
may say I have written several letters to
the Home Minister saying that the satya-
grahis who were arrested in U.P. and
Punjab have not yet been released.

Surt JAISUKHLAL HATHI: That is
what I say; if in any State after the with-
drawal of the satyagraha any persons have
not yet been released, the hon. Member
can let us know.

Surr B. K. GAIKWAD:
informed them.

I have already
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SHRI JA[SUKHLAL HATHI: So far as
U.P. is concerned, the Home Minister has

already spoken personally and written to
the Chief Minister.

SHRI G. M. MIR: Since the deputation
was promised and given an assurance by
the hon. Prime Minister that land will be
distributed to these people, I would like
to know how much land has been distribut--
€d so far to these Harijans.

SHRI JAISUKHLAL HATHI: There:
were no such details as to how much land
is available and how much will be distri-
buted. It was a general question of policy
to which the Prime Minister said he would
certainly consider it.

SHrI B. K. P, SINHA: May I know if
the Government are aware that there are,
not one, but several organised and recognis-
ed Buddhist institutions operating in the
country and may I know if the represen-
tatives of any of those Buddhist instity-
tions formed part of this deputation and
if not, may I draw the attention of the
Government to this aspect that while pro-
claiming the ideals of secularism if you
éncourage the political parties to speak on
behalf of religion you are assisting the

process of lumping together politics and
religion?

Surr JAISUKHLAL HATHI: This s
not a question of religion as the hon. Mem-
ber appears to think. Really this is the
question of the Scheduled Castes and the
backward classes and the Harijans and the
policy of the Government has always been
to help them. There is no question of
religion here. They are the people who
are at a particular level in society where
they require sympathy and consideration
and it was from that angle of view that
the Prime Minister said that he would do -
all he could.

CENTRAL BUREAU oF Books Probuction

*449, SHRIMATI DEVAKI GOPIDAS:
Will the Minister of EbucaTION be pleased
to refer to the answer given to Unstarred
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Question No. 284 in the Rajya Sabha on
the 11th September. 1964 and state:

Oral Answers

(a} whether Government have since de-
cided to set up a Central Bureau of Books
Production; and

(b) if so, the details of the functions and
.duties of the said Bureau?

THe DEPUTY MINISTER IN THE
MINISTRY or EDUCATION (SHr1
BHAKT DARSHAN): (a) and (b) The
existing schemes for preparation, transla-
tion and publication of standard works in
Hindi and other Indian languages are
proposed to be continued in the Fourth
Five Year Plan with a larger allocation
of funds. The question as to whether the
scheme will continue to be impiemented
as at present in collaboration with univer-
sities, Academic Bodies, private publishers
etc., or a separate Bureau of Books Pro-
duction should be set up will be examined
after the Planning Commission has taken
a decision with regard to the continuance
of the scheme and allocations of funds
therefor in the Fourth Plan.

SHriMATI DEVAKI GOPIDAS: May
I know whether this Bureau is to be
entrusted with the work of prescribing a
uniform standard for books to be taught
in primary schools, higher secondary
schools and colleges, for the whole couu-
try?

Sur1 BHAKT DARSHAN: As I said
just now, the whole question is under
consideration and I am not in a position
to say anything more at present.

Surt I. K. GUJRAL: If T understood
the hon. Minister rightly, he said that
it is being examined whether the work
should be continued, the presumption
being that it is being done now

SuHrt BHAKT DARSHAN: Not at all.

Sart I. K. GUJRAL:
present position?

What is the

SHr1 BHAKT DARSHAN: We
proposed a larger
Fourth Plan.

have
allocation for the
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SHri I. K. GUJRAL: This means thad
some allocation has been made already.
Now, out of that allocation, may 1 ask
the hon. Minister what work has been
done, how many books have been publish-
ed and what type of work has been
undertaken?

Surt BHAKT DARSHAN: 1 may
inform the hon. Member that some years
ago a list of 300 books was prepared and
afterwards it was raised to 527. Out of
those bqoks some titles were given up,
because the copyright was not available.
At present 14 books have already been
published, 19 books are under print, 347
are being translated and 39 original books
are also in hand.

Yo @At FAgT=EHIe ¢ o149,
Span el AN e B B I A2 ColR CEc
frraft &1 7 TI7 AT AR &
frefratidgad § =3 qETH 49
3G E 1 AL fr § 3 qEISl w7
gaarg gar g £7 3 9e7wi & vl
gror@® W] fagrr 7 § fray
U R A A wFft § ¥ R
faardi SasT =ff T 1 v TEEY
gl FIT g AsYy =Y g o @y
goTGF 7T ®§7 4 fraw TET
g A aTF F FIr woar O% w
F g e qff =w g 7 § awo%
3T WETTHI F7 T3] 73 |

St WAT IFA 2 T AT T qIET
F @ Fqaaanr g § &5 3
qETH AR F I AAF § FNOE
Y WEAT gEET UF 43 fama-
faaerr & Supwafc § fag fr =
e amar & fag & oaf &
I ETT 7 N ggan faar §
397 fau gw sud mard )

oft Qo &Yo AT : WAIT IAFY
AATE F AT THETT AT |
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ot WeF A w3l aF AT
qEIHI F ogAT g—aar 05 AA
933 93T % IT ¥ Fa@rqT F 39
TEAF] F AR FIH 71 g ot
T 7T &——8% 3 fxr 7 wrewiw
& g IgT Ffsa F7 § A w@w
fag fmw fmar wfs7 & wr )

Suri M. SATYANARAYANA: May
I know what is the break-up of these 14
books published, so far, subject-wise?
Are there many books connected with the
sciences, physical sciences?

SHrt BHAKT DARSHAN: All of them
are on scientific subjects.

Prof. B. N. PRASAD: So far as the
translation of scientific books is concerned,
I also have seen some of them. Has the
bon, Minister sent these books to some of
the senior experts for their opinion on
the quality of the translated books?

Suri BHAKT DARSHAN: The pro-
cedure is that once the title has been
selected, a search is made for the best
possible translator and when the translation
is completed, we send the press copy or
the manuscript to a competent scholar for
vetting and when it has been properly
vetted then only it is sent for publication
and not before that.

afaa s oA

%50 S T 3@t
' {%ﬁ fo o feeiy ®aT

FaT farery 75 78 FATT FY FU
F4T 5

(%) #3778 @ & & =faq ¥=r
TFRAT T 1 30 qEAF FEIUA 7
Y, 3 faar &2 F & qrovmT FI A
LERi I

N

(@) afz &, at gqr a1 10
q1 ; AT

(7) 37 TEAST F7 gHfAT wIH
93 fieqr s gt ?
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TILALIT KALA AKADEMI

*450.fs”‘“ D. THENGARI}
\ Surt G. K. KAPOOR:

Will the Minister of EbucaTioNn be
pleased te state:

(a) whether it is a fact that 30 books
published by the Lalit Kala Akademi were
sent to the press without inviting tenders;

(b) if so, the reasons therefor; and

(c¢) the expenditure incurred on publish-
ing the said books?]

ey AT (o go wYo "WeT):
(F) & (m) @ F =A@ F
Public Acccunts Committee
(griwfas ag &ff) (1964-65)
F s faie & §TTE 36 §
TRE e grarg L

+THe MINISTER or EDUCATION
(Suri M. C. CHaGrLa): (a) to (o)
The information is available from para-
graph 36 of the Twenty-Ninth Report of
the Public Accounts Committee (1964—
65).]

Surt D. THENGARI: May we know
the reasons for not inviting tenders?

Surt M. C. CHAGLA: The reasons
are given in this paragraph, but I will
repeat them again. These are very spe-
cialised art books and only a few pub-
lishers in India can publish these books.
Therefore, the Akademi left it to Mr.
Khandelawala, who is a well-known art
critic, to get it published in Bombay and
he gave it to a well-known press. That
is why tenders were not invited,

Surr D. THENGARI: Has the Govern-
ment verified by a subsequent enquiry that
the same could not have been published
at lesser expenditure in some other press?

Suri M. C. CHAGLA: As I said, the
number of such presses is very few.

+The question was acutually ashcd on
the floor of the House by Shri D. Thengari.

#{ ] English translation.



